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REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON HUMAN RESOURCE DEVELOPMENT

डा. सत् यनारायण जिटया (मध् य Ģ  देश): महोदय, मȅ  िवभाग-संबंिधत मानव संसाधन िवकास 
संबंधी संसदीय Î थायी सिमित के िनÇ निलिखत Ģ  ितवदेन (अंगर्  ेज़ी तथा िहन् दी मȂ ) Ģ  Î तुत करता हँू:–

 (i) Two Hundred Ninety First Report on the Action Taken by the Government 

on the Observations/ Recommendations contained in the Two Hundred 

Seventieth Report on the 'Performance of National Sports Development Fund 

and Recruitment and Promotion of Sportspersons (Part-I)';

 (ii) Two Hundred Ninety Second Report on the Action Taken by the Government 

on the Observations/ Recommendations contained in the Two Hundred 

Seventy First Report on the 'Performance of National Sports Development 

Fund and Recruitment and Promotion of Sportspersons (Part-II)'; and

 (iii) Two Hundred Ninety Third Report on the Action Taken by the Government 

on the Observations/ Recommendations contained in the Two Hundred Eighty 

First Report on the 'Performance of National Sports Development Fund and 

Recruitment and Promotion of Sportspersons (Part-III)'.

STATEMENT BY MINISTER

Status of implementation of recommendations/observations contained in the 
Thirty-fourth Report of Department-related Parliamentary Standing 

Committee on Information Technology on 
Demands for Grants (2017-18)

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND 

BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): Sir, I make a 

statement regarding status of implementation of recommendations/observations contained 

in the Thirty-fourth Report of the Department-Related Parliamentary Standing Committee 

on Information Technology on Demands for Grants (2017-18) pertaining to the Ministry 

of Information and Broadcasting.

REGARDING POINT OF ORDER WITH REGARD TO NATIONAL SECURITY 

AND NOTICE UNDER RULE 267

SHRI PRAMOD TIWARI (Uttar Pradesh): Sir, I am on a point of order. 

...(Interruptions)... यह राÍ टर्  िहत से जुड़ा हुआ िवषय है।  चीन की सेना िजस तरह से हमारे 

Regarding Point of Order ... ...Notice under Rule 267


